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without waiting for the usual invi-
tation of the applications?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BISHMA NA-
RAIN SINGH): (a) The entitlement
of an officer for allotment of Gov-
ernment residence is determined on
the basis of the emoluments drawn
by him and not on the basis of his
designations. Government have re-
cently decided to create an ad-hoc
category for type ‘D’ accommodation
(Type IV) within the range of emo-
Iuments of Rs, 500—999 prescribed
for type ‘Ct (Type III) accommoda-
tion. Accordingly, those whose em-
Jouments fall within the range of
Rs. 700—999 including those awaiting
allotment of type ‘D’ accommodation
at the end of the previous allotment
year are eligible for type'D’ (type
IV) accommeodation.

(b) The matter is under consider-
ation.

Flour supplied to Bakery Industry

1900. SHRI JYOTIRMOy BOSU :
Will the Minister of AGRICULTURE
be pleased to state:

(a) the total flour supplied to
organiseq bakery industry in the
country, from 1877-78 to 1980-81,
Year-wise; and

(b) the share of 10 largest bakery
units, including Britannia Biscuit and
Modern bakery and others separate-
ly, in the total, year-wise from 1977-
78 to 1980-81? h ’

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTION
(SHRI R. V. SWAMINATHAN): (a)
and (b). The supply of flour is not
controlled by the Central Govern-
ment and no quantity was allotted to
Bakery industry by the Central Gov-
ernment,
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